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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH

ORIGINAL APPLICATION NUMBER 1219 /2024

IN THE MATTER OF

News Item Titled “KSPCB directs BBMP to redirect sewage flow in
Kodichikkanahalli” appearing in The Hindu dated 18.09.2024

AFFIDAVIT ON BEHALF OF THE KARNATAKA STATE POLLUTION

CONTROL BOARD

I, Shri. Manjappa C.N, son of Late Sri. Nanjappa Naik. S, aged about 51 years,
presently working as Senior Environmental Officer, Karnataka State Pollution
Control Board (the “KSPCB”), Parisara Bhavan, Bangalore do hereby solemnly
affirm and state that I am duly authorized and competent to depose the present
affidavit, on behalf of the KSPCB. I am familiar with the facts and circumstances
pertaining to the present matter, based on the official documents/records of the
Karnataka State Pollution Control Board and also in my official capacity and

depose as set forth below:

| 8 It is respectfully submitted that the present proceedings have been initiated

LU
Senior Environmental Officer

Karnataka State Pollution Cor*

Bengaluru - 560 001,
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proceedings, KSPCB has taken additional steps to address the situation. Details of
the subject matter of these proceedings and the additional steps undertaken by the

KSPCB are set forth below.

. KSPCB had received a verbal complaint regarding sewage flowing into
the stormwater drain attached to No.96, Vakil Marina, Kodichikkananhalli, near
Madiwala Lake, Opposite Janapriya apartments, BTM Layout, Bangalore 560008,
through the KSPCB Complaint and Enforcement Cell. Consequently, the subject-
matter site was inspected by the KSPCB on 06.09.2024. It was observed that there
was a flow of sewage from upstream, i.e., from JP Nagar area side, into the subject
matter stormwater drain (the “SWD™), and it was the source of foul smell in the
area. The residents of Vakil Marina informed KSPCB that their layout project
spans about 4.2 acres, it was noted that the same is not under the consent
mechanism of the KSPCB. Accordingly, the Regional Office, KSPCB, issued a
notice to the Executive Engineer of Bruhat Bengaluru Mahanagara Palike
(BBMP), Bommanahalli Division, on 09.09.2024, directing them to divert the
sewage flowing into the SWD to the Bangalore Water Supply and Sewerage Board
(BWSSB) underground drainage network (the “UGD”) and report compliance to
the KSPCB. A copy of the notice of the KSPCB, issued to the BBMP dated

09.09.2024, is annexed herewith as ANNEXURE R1.
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g3 ﬁ;&gng}iquently, as per the order dated 04.10.2024 of this Hon’ble Tribunal
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eBLproceedings-and based on the initiative of the Regional Director,
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Senior Environiwental Officer
Karnataka State Pollution Controi Board
Bengaluru - 560 001.
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CPCB, the CPCB team jointly inspected the site with the KSPCB on 19.11.2024.
During this visit, there was no representation from the BBMP, despite prior
intimation to them by CPCB about the joint site inspection. It may be noted that

the SWD and its maintenance fall within the jurisdiction of the BBMP.

4, After the site inspection on 19.11.2024, the CPCB addressed a letter to the
KSPCB on 27.11.2024, requesting the KSPCB to issue directions under Section
33A of the Water (Prevention and Control of Pollution), Act 1974 (the “Water
Act”) to the BWSSB and the BBMP, to take necessary steps to prevent the flow

of sewage water into the SWD, which included the following steps:

(1)  intersection and diversion of sewage water entering the SWD, to the nearby

UGD connected with the STP;

(i)  undertaking of cleaning of the SWD at least once every quarter during the
lean flow period to maintain optimal functioning of the storm water drain and

reduce any incidence of foul smell or any other such issue;

(iii)  restoration of the natural drain by plugging any source of sewage water that

could enter the SWD; and

(iv) submission of an action plan covering the above aspects and for compliance
in a time-bound manner, together with submission of periodic action taken reports
Senior Environmental Officer

Karnataka State Pollution Contro! Soard
Bungaluru - 580 001.

to the KSPCB.
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A copy of the letter of the CPCB to the KSPCB dated 27.11.2024 is annexed

herewith as ANNEXURE R2.

5. Subsequently, the KSPCB issued necessary directions to the
Commissioner, BBMP and the Chairman BWSSB under Section 33A of the Water
Act, on 30.05.2025. A copy of the directions dated 30.05.2025, issued to the
BWSSB and the BBMP, by the KSPCB, under Section 33A of the Water Act, 18
annexed herewith as ANNEXURE R3. The directions of the KSPCB of
30.05.2025, to the BWSSB and the BBMP, also capture certain legacy issues and
other details about the subject-matter site and the same may be read herein as part

and parcel of the present affidavit.

6. In response to the directions issued to the BWSSB and the BBMP under
Section 33A of the Water Act, the BBMP addressed a letter to the KSPCB, dated
19.07.2025 (received by the KSPCB on 25.07.2025), stating that the BBMP has
removed silt from the SWD and also required the BWSSB to stem the flow of
sewage water into the SWD. KSPCB also inspected the subject-matter site on
25.07.2025, it is noticed that the BWSSB has not complied with the directions of
the KSPCB. However, BWSSB has also replied to the KSPCB on 11.08.2025.
Since the reply given by the BWSSB is not satisfactory, KSPCB has decided to
call for a personal hearing of both BBMP and BWSSB in order to resolve the

. ::;.’,-}5"f’s’éﬁ"é“:"'-‘A%(.:opy of the letter_of the BBMP to the KSPCB, dated 19.07.2025, is

Sy,
ey umhdﬁps)p\
. |2 Senior Environmental Officer
' Karnatak: State Pollution Control Board
Bengaluru - 560 001.
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annexed herewith as ANNEXURE R4. A copy of the letter of the BWSSB to the

KSPCB, dated 11.08.2025, is annexed herewith as ANNEXURE RS,

7. In view of the above, the KSPCB will be initiating further steps i.e., to hold
a personal hearing with the BBMP and the BWSSB, to address the situation,
subject to any specific directions of this Hon’ble Tribunal in the pending

proceedings, upon due consideration of the developments until now.

8. It is respectfully submitted that the KSPCB will be obliged to provide any

additional information or take any other steps as may be directed by this Hon’ble

Tribunal.
DEPONENT
Senior Environmental Officer
Karnataka State Pollution Control Board
VERIFICATION ~_ Bengaluru - 560 001.

Verified on this 29" day of August 2025, at Bengaluru, that the contents of the
above affidavit are true and correct to the best of my knowledge, information and

belief and nothing material is concealed therefrom.

-~

DEPO J
Senior]E;:nvironmeer;g Officer
Karnataka State Pollution Control Board

Bengaluru - 56%_0%E
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Phone : (0) 080 -23221552
- tnwards a cleaner Karnataha

No. KSPCB/RO-BOM/EO/DEO/Notice/2024-25/ B 2 Dated:

9
To é{} o

The Executive Engineer

Storm Water Division,

BBMP- Bommanhalli Division
Jayanagara Complex, 4" Block,
9" Floor, Bangalore — 560011.

Sir,
Sub: Complaint on sewage flowing in storm water drain attached to 96, Vakil Marina,
Kodichikkanahalli, Near Madiwala Lake, Opposite Janapriya apartments, BTM Layout,

Bangalore- 560008 - reg
Ref: 1. Compliant filed at Board office through whatsapp & the same is received by this office

dated:04.09.2024.. - e
2. Inspection of the complaint site by the officer of this office on 06.09.2024.

&&&E&EEEE&

With reference to above subject, the Board has received oral complaint regarding sewage
flowing in storm water drain attached to 96, Vakil Marina, Kodichikka_nahaﬁi, Near Madiwala Lake,
Opposite Janapriya apartments, BTM Layout, Bangaloré 560008 through Compliant & Enforcement
Cell (Photos given through whatsapp enclosed for your kind reference). The said compliant was
inspected by officer of this office and observed that, there is sewage flow which is flowing from

upstream of JP Nagar side and causing smell nuisance,

Hence, you are required to take action to divert the sewage in to BWSSB UGD in
concurrence with BWSSB department, in order toiavoid flow of sewagé in_storm water drain. Since
the complaint is coming under purview of BBMP and same is herewith forwarded and requested to
initiate action to solve the problem and action taken report may be submitted to this office
immediately for records. i : SRR SRR
i Yours faithfully

S S dp

Environmental Officer
4 Beng;_alum«-Bomxmnahalli

COpy_tq;"I“he Senior Environmental officer Exiﬁ;_réemeﬁt cell & Coinpla_int, KSPCE’.»",: forkind

Asiowe (4o orta.
Environmental Officer--... .7 o
Dl \galuru-Bommanahalli :
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SPEED POST/E-mail

F N OM-13011:268.2024 71 AW-HO-CPCB-11O 277 November, 2624

N
o
To

The Member Seerctary

Kamataka State Pollution Control Board
N 49 Parisara Bhavana. Church Street
MG Road. Bengalurn - S60001

Sub: Action to be initiated in connection with the NG case Original Application No.
121972024 in which Hon ble Tribunal on it's Suo motu action registered based on
the news ifem titled “KPSCR dircets BBMP to redireet sewage flow in
Kodichikkanahalli” appeared in The Hindu dated 18.09.2024

Refz Joint visit of CPCB and Regional Office, Bommanahalli to the Vakil Marina Layout
on 19" November, 2024
Sir.

With reference to the above subject, joint visit was made by the officials of CPCB,
Regional Directorate, Bengaluru and Regional Office. Bommanahalli, KSPCB on 197
November, 2024 1o assess the ground reality and for ensuring compliance to Hon'ble NG (P13}
order dated 4.10.2024 in OA No. 121972024, However. no representative nor nominated
official from Bruhat Bengaluru Mahanagara Palike (BBMP) was associated during the joint
the visit in spite of prior intimation, The photographs taken during the joint visit is annexed as
Annexure-I. During the joint visit, following observations were made:

+  There is one Storm Water Drain (SWD) passing behind the complainant house Tocated
in the Vakil Marina Layout which is hay ing a width of approximatels around 15 220 m
and depth may be Sto0 10 m.
« The SWD and layout was separated by a returning wail on both the sides to v oid entry
of sewage into the said layout and Madiwala lake
@ « The SWDis completely used for carrying sewage generated from the arcas located in
the upstream. which is having missing links, leakage of sewage pipe cte. in order to
< Ca protect the Madiwala lake from entry of untreated sew age.
=230t As per information provided by the local residents. the drain was constructed in the vear
Yo ( 1998-1999 and whereas the layout was constructed in 2001, Oner the yvears, size of the
a3 7{ SWD is increased to discharge generated sew age.
-! It is also learnt that. while issuing NOC and clearance applicabilitn of butter zone was
not considered by the concerned authorities,
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¢ As per the residents, the drain has not been cleancd for more than 240 vears, de silting
has notbeen done. This is one of the reason for stinking smell and snakes entering mto
the houses during heavs rains )

» Howas also confirmed from the local residents that, the domestic sewage generated

from Vakil Marina favout is well connected 1o the existing Under-Ground Drainage
(UGDY network through which the sewage is pumped to the Sewage Treatment Plant
(STP) focated in the downstream.

«  Only storm water run-off from the layout is pumped into the SWD during the monsoon
as the fayout submerges during the monsoon period as it is focated fower level than the
SWD.

» In Bengaluru, the BBMP and Revenue Department are the responsible authorities for

o 1ssuance of "No Objection Certificate’ and other requisite Clearances for construction of
a building and layout,

« It is the responsibility of the Bengaluru Water Supply and Sewerage Board (BWSSB)
for ensuring 100% UGD network for collection and treatment of domestic sewerage
eencrated.

In view of above. it is requested 10 issue directions under section 33A of The Water
(Prevention and Control o Pollution ) Act, 1974 to the BWSSB and BBMP directing to take
appropriate steps which includes (i) for interception and diverting the sewcrige CRIETIAG into
e storm water drain (SWD) to nearby UGD connected with STP. so that the SWD can BOREH
for the purpose it was constructed.: (11) 10 take up the cleaning activities of SW D at feast once

and poisonous snakes entering into the houses located near to the drain: (i1) To restore natural
drain by plugging sewage entering sources and for ensuring carrying  storm water only: (1v)
for submission of an action plan covering the above aspects and for compliance in a time bound
manner and for submission of ATR periodically to Kamataka SPCB.

k3 It is also requested to arrange to send action taken report on the above at an carly date
this Regional Directorate. CPCB. Bengaluru to enable to apprise Hon'ble NGT in the next
hearing on the matter.

Yours fasthiulls

s
/

(J. Chandra Babw)
Regional Director
Jeboepeb a niclin

Fnel: Asuabove

Comtd. 5+

i1
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Copy to:

v/ A=A
The Regional Officer- Bommanahalli
Karnataha State Pollution Control Board
2% Floor, Nisarga Bhavan, Bengaluru
2. The Dinisional Head- WON-L (PR
Dethi

iy

S

For kimd information and to associate
tor joint inspection on the said date, pl

For Kind information, pl

(5 Chandra Ba

bu)




ANNEXURE - 3

- 080-25581383, 25589112

B & / Helpline : 080-25582559 S
& 080-25589113, 25589114

gaedoee® / Email : contact@kspcb.gov.in
B / Website : kspeb.karnataka.gov.in

‘205 PEE”, 1 00w 53¢ SHBIRA, To. 49, 3 2585, 3onends - 560 001, BOFws oo, RT3
“Parisara Bhavan”, 1st to 5th Floor, # 49, Church Street, Bangalore - 560 001, Karnataka State, India

No. PCB/11/INFRA/NGT O.A. 1219/202.5/ 'ﬁ}éf DATE: 7 f} MAY

Directions Under Section 33(A) of Water (Prevention & Control of Pollution) Act, 1974
read with Rule 34 of Karnataka State Board for Prevention and Control of Water _~ ——
Pollution (Procedure for Transaction of Business) and Water (Prevention & Control of

—

'3""\.‘:‘:-»-:-& ‘: - ;} —;--'?
Ll B S

} Y ) 24 ) {
S o ) Cnd 2 Nt B

(( Pollution) Rules, 1976:

Sub: - Non-compliance to the provisions of Water (Prevention & Control of
Pollution) Act, 1974 by Bruhath Bengaluru Mahanagara Palike (BBMP)
and Bengaluru Water Supply and Sewerage Board - reg

Ref:

1) News item appeared in The Hindu dated 18.09.2024

2) Hon’ble NGT, Principal Bench, New Delhi Suo Motu O.A No.1219/2024
and its order dated 04.102024

3) Central Pollution Control Board letter No. 520 Dated 14.09.2024

4) Joint inspection made on 19.11.024 and CPCB letter No.551 Dated
27.11.2024

5) Regional Officer, KSPCB, Regional office-Bommanahalli letter to BBMP

; vide No. 872 Dated 9.9.2024 - '
( 6) Regional Officer, KSPCB, Regional office-Bommanahalii e-mail dated
( 28.11.2024
Preamble:

The Hon’ble National Green Tribunal Principal Bench New Delhi has registered
Original Application bearing No. 1219/2024 on Suo motu basis based on news item titled
“KSPCB directs BBMP to redirect sewage flow in Kodichikkanahalli” appeared in The
Hindu dated 18.09.2024. The matter relates to the discharge of sewage into a storm water
drain (SWD) attached to Vakil Marina a housing society in Kodichikkanahalli, near
Madiwala Lake, opposite to Janapriya Apartments, BTM Layout, Bengaluru. The news also
highlighted that the residents have reported unbearable stench and issues of snakes, inspects
and termites due to sewage flowing through storm water drain attached to the layout area. It
is also alleged that the sewage flow has been contaminating local water bodies and creating
unhygienic conditions, posing risks to public health and the environment. In this regard, the

lof4|Page
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Environmental Officer of the Board, Regional Office-Bommanahalli addressed a notice to the
Executive Engineer-BBMP (Storm water division) thereby informed to take immediate action
to redirect the sewage into UGD of BWSSB. As per the said news item, the Madiwala Lake
has been declared a biodiversity hotspot and a bird conservation reserve. An amount of Rs.5
crores has been sanctioned by the Government for ecological development around the Lake.
Discharge of sewage into Lake hampers the biodiversity of the region severely. The Hon’ble
NGT issued notices to Respondents and directed to submit reply by way of affidavit.

The Regional Director, Central Pollution Control Board, Bengaluru scheduled the joint
inspection comprising officers of CPCB, KSPCB and BBMP and accordingly conducted the
Jjoint inspection 19.11.2024 and observed the following.

1. There is one storm water drain (SWD) passing behind the complainant house located
in the Vakil Marina Layout which is having a width of 15-20 meters and depth may
be around 5-10 meters.

2. The SWD and layout was separated by a returning wall on both the sides to avoid
entry of sewage into the said layout and Madiwala Lake.

3. The SWD is completely used for carrying sewage generated from the areas located in
the upstream which is having mislinks. Leakage of sewage pipe etc., in order to
protect Madiwala Lake from entry of untreated sewage.

4. As per the information provided by the local residents, the drain was constructed in
the year 1998-99 and whereas the layout was constructed in 2001. Over the years size
of the SWD is increased to discharge generated sewage.

5. As per the residents, the drain has not been cleaned for more than 20 years and
desilting has not been done. Due to which stinking smell and snakes are entering into
the houses during heavy rains. :

6. It was also confirmed from the local residents that the domestic sewage generated
from Vakil Marina layout is well connected to the existing Under-Ground Drainage
(UGD) network through which the sewage is pumped to the Sewage Treatment Plant
located in the downstream. Only the storm water run-off from the layout is pumped
into the SWG during monsoon as the layout submerges during the monsoon period as
it is located lower level than the SWD.

7. It is responsibility of the Bengaluru water Supply and Sewerage Board (BWSSB) for
ensuring 100% UGD network for collection and trcatment of domcstic scwage

gencrated.

With above observations, the Regional Director, Central Pollution Control Board,
Bengaluru requested the State Pollution Control Board to issue directions under Section 33 A
of Water (Prevention & Control of Pollution) Act, 1974 to BWSSB and BBMP thereby direct

to take appropriate steps.

The Directions were given to the Commissioner BBMP, Bengaluru and to the Chairman,
BWSSB, Bengaluru under Section 33(A) of Water (Prevention & Control of Pollution) Act,
1974 read with Rule 34 of Karnataka State Board for Prevention and Control of Water

2of4|Page
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Pollution (Procedure for Transaction of Business) and Water (Prevention & Control of
Pollution) Rules, 1976 vide Board letter No. PCB 01 Infra NGT OA 111 2020/887 dated
10.5.2022 and PCB 01 Infra OA 111 2020/886 dated 10.5.2022 respectively. The following

directions were given in the said letters.

BBMP:

I. BBMP through its Lakes Department shall make the flow measurements and
monitoring water quality in order to maintain /restore water quality in Lakes/Tanks
associated with River Thenpennai

2. BBMP, through its Lake department, shall maintain pristine water quality and provide
analysis report of water quality monitored in the Lakes/Tanks flowing into River

Thenpennai.

BWS&SB:

1. BWS&SB shall ensure continuous monitoring of all STPs for long term compliance

- as recommended in the report of [ISc, Bengaluru. In case o ail STPs not covered in

the IISc report, BWS&SB shall evaluate the performance assessment in a time bound
manner of 3 months interval.

2. BWS&SB shall assess the quality of sewage generated, gap analysis, sewage treated
in entire Bengaluru and the sewage that remains untapped due to the absence of
sewerage networking or other means

3. BWS&SB shall provide analysis reports of water quality at stipulated frequency as
per Consent, monitored in all the inlet and outlet of STPs associated with River
Thenpennai and provide underground sewerage system to cover the entire sewage in
the catchment area of the River and bridge the treatment gap along with the treating
this sewage effluents to standards stipulated in the Consent order at all times.

The RO-Bommanahalli collected the sample from the K&C valley (storm water drain) near
the Vakil Marina Layout on 22.10.2024 and the analysis report the same reveals that the
parameters viz., BOD (25 mg/l), Dissolved Oxygen (BDL), Total suspended solids (164
mg/l), Nitrate as Nitrogen (44 mg/l) and Fecal coliform (11,00,000 MPN/100 ml) indicates

the sewage contamination.

In view of the above, considering the gravity of situation and in exercise of the
powers conferred under Section 33(A) of Water (Prevention & Control of Pollution) Act,
1974, and Rule 34 of Water (Prevention & Control of Pollution) Rules,1976, the Chairman,
Karnataka State Poilution Control Board, Parisara Bhavana, No.49, Church Street,
Bengaluru — 560 001 hereby directs$ you as follows

1. To take appropriate steps immediately for interception and diverting the sewage
entering into the storm water drain (SWD) to nearby UGD system connected with
STP so that the same can be used for the purpose for which it has been constructed.

3of4|Page
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Copy to:

/ Office copy
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2. To take up cleaning activities of SWD at least once in a quarter preferably during the

lean flow period in order to avoid emanating of stinking odour and prevent snakes
entering into the houses located near to the drain.

To restore natural drain by plugging sewage entering sources and for ensuring
carrying of storm water only.

To submit action plan covering the above aspects and for compliance in a time bound
manner and also to submit Action Taken Report to the Board within 7 days.

FOR AND ON BEHALF OF THE
KARNATAKA STATE POLLUTION CONTROL BOARD
BENGALURU - 560001

sh) -
(jf\wdwkgl/v\ (P.M. NARENDRA SWAMY)

CHAIRMAN
KSPCB, BENGALURU

The Chief Commissioner,
Bruhath Bengaluru Mahanagara Palike (BBMP)

Bengaluru.

The Chairman
Bengaluru Water Supply & Sewerage Board
Bengaluru

1. The Regional Senior Environmental Officer, Zonal Office-Bengaluru South for

information and further needful action
. Regional Officer, Bommanahalli for further action and to follow up the above

issues with the concerned departments for compliance.

(S

SENIOR E NMENTAL OFFICER (%)
INFRASPRUCTURE & DEVELOPMENT

4of4|Page
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From Chainage -

Travelling 1 eng@ {m 'j s

To Chuinage

Tepe of land cover

o hnperminbifity Iﬁ:’mric}

ing Depth i m)

ng mam ﬁn m)

1 Slope i”‘a’lmhﬁfm'

Elevation st Caichment ‘smﬁmg 44

910,000

Elevation of Drain at Starting =

869,000

550(‘% GGO

Travelling length =

mede a slapc of 1in 275 00 .

: 2 Time of Concentration (Tc).

ngxh {L) is taken from mrihwt pomt to wnmtmtcd ;mint
'y o oms - }.‘-”' - s*‘m‘ 1

. Avg Intensity from JDF, 1=

x_;is,is'amﬁ ixxiu.

n in IDF CURVE we get,

2989 mm/br

(Refes : CPHEEO Marwal Pig-3-7, Table - 36)

1= Intessity of Rainfall in mm/h -
A Effeciiv:.&d in Sq} km
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fmmll can m«:a culated 15 i

n*QQZB
”.3*225510@83
= 500
5”!5&0

Eﬂm{ on of Drain at $immg*
Flevation of Drain at Ending =
“Totad lmg;haff}mmw )

1‘;(&3&;&3&;’:& Iixi 5{1@

S._At%ﬁ&lydocﬁyﬁ}' L

. ?hé?t_rar%, Discharg :

4 £
% B
g BRE Lo
; CAs
T
. “R=

1600 m

310 m
49.60 Sq.m.

2275 m
226 m

Actunl thchﬁrge is Greater than the chum:d Henee the §

cction i5 Saff gient . . v
~ For minimum Frechoard (R»écr" C“PH{:LO
Mannual page no.-103, Table 5.12)

Bm)=1600
D (m) with Freeboard = 4,00

Hence provide

“If the avalablé ‘B Karah Tand, ‘as per reven
accarding to ma full width of xkc available land.

hwahw.

& 2 ; 'ﬂx}wwcr if tﬁe available Tand, 8 pa ¥
dmnmmcd by ;kssgn ca!cul»mns bascd on ramf‘all data, ‘nns ensures

400

ge map, is grmxcx than vthe r:qnmd'dcsxgn
'I‘lns dppt ovach ensures :;dcqmw dr:xma\,; c«apnmay W

wmuc records, 15 Joss ﬂz:m ﬂm rcqum:d dmgn w:d(h ﬁxc c«ms!m
that the dmm !‘umnons effi cicntly Wrﬂxm

2 | 3and above byl below 30, )
3§30 and abgee bl below 300 i
4 .%@dmmwm 1200
5 :mabmdﬁm% 500

h.lc wnmdm i famrr dwc? pmm n X?)t»

ction shou!d strictly - {a!!mv the w:dxh_ ;
he gmm !mv& constraints. ¥
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oriFRdy Jedd Bowoems B,

‘Office.  : (080) 22945106

L9E50R DoEe

BANGALORE WATER SUPPLY & SEWERAGE BOARD
Office of the Chicf Engineer (WWM), 5 Floor

Cauvery Bhavan, K.G. Road, Bangalore-560009.
No.BWSSB / CE(WWM-E)/ DCE(WWM-E&W) /TA-1/ & ({92025-26 .

Senior Environmental Officer
Infrastructure and Development
Kamataka State Pollution Control Board,
Parisara Bhavan, 4" & 5% F loor,

#49, Church Street,

Bangalore-560001.

Dated : [t 10&]){

| retaining wall on both the sides to avoid entry
| of sewage into the said layout and madiwala
lake

sewage pipe etc.,

"[The SWD is completely used for “carrying | il B4
sewage generated from the areas located in the _’ |The 1800mm dia submain is catering {
 upstream which is having mislinks. Leakage of |

in order to protect the”

madiwala lake from entry of untreated sewage

It is the responsibility of the BWSSB for

ensuring 100% UGD network for collection |. i j ]
‘and increasing population, the sewage

' generation has increased and the submains |
'and connected STP &
 overloaded. Due to this the sewage isif;’
{ flowing in the SWD. The BWSSB has |
| proposed a 75SMLD- STP at Madiwala |

and treatmemt of domestic sewage generated

Sir, ,
Sub: Non compliance to the provisions of water (Prevention & Control of
pollution) Act 1974 by Bruhath Bengaluru Mahanagara Palike (BBMP) and
Bengaluru Supply and Sewera;,e Board - reg.
Ref:1. No. PCB/11/INFRA/NGT 0.A.1219/2025/876 Date: 30.05.2025
2. No.BWSSB/EW(N)KT/PB/470/2025-26 Dt:18-06-2025.
| *, K, Uk
With reference to the above subject, the details are as follows:
1SLy - Observations ~ Compliance
I No | : Pt st o . oL . :
{1 |The SWD and layout was separated by a | The existing 1800mm dia submain |

running along the Madiwala lake bund |
which inturn connected to 65 MLD + !

1 120MLD ISPS at Agara.

-sewage to its full capacity and the ISPS is
pumping the sewage from Agara to:
- Challaghatta and Bellandur Amanikere
'STP and the ISPS's are pumping to full
capacity. Due to rapid growth of the city

ISPS  are |

Lake Bund and the land transfer from
BBMP is awaited -

Further, on constriction of 75MLD,,, STP
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at Madiwala Lake Buhd, the sewage can |
‘be treated near Madiwala lake and the |

sewage load on the submain running
along the lake bund will be reduced and

there by the flow of sewage in the SWD o

can be avoided

: BWSSB shall ensure continuous mdﬁitoﬁng of |

lall STPs for long term compliance as
recommended in the report of 1]Sc, Bengaluru.

In case of all STPs not covered in the IISc |

report BWSSB shall evaluate the performance
assessment in_a time bound manner of 3
months interval.

Annexure — A enclosed

| BWSSB shall assess the quality of sewége -
generated, gap analysis, sewage ftreated in |

entire Bangalore and the sewage that remains
and tapped due to the absence of sewerage
networking or other means

Annexure — B enclosed

BWSSB shall provide analysis reports of water ;
| quality at stipulated frequency as per consent, |
 monitored in all the inlet and outlet of STPs

‘associated with river thennapennai and provide

underground sewerage system to covered entire -

sewage in the catchment area of the river and
bridge the treatment gap along with the treating
| this sewage effluents to standards stipulated in

Annexure — C&D enclosed

the consent order at all times

Thanking you,

Yours faithfully,

* Chief Engineer(WWM-East)
BWSSB. |




Annexure - A

."S.No.

Address of the STP

List of existing STPs in Karnataka
- ' STP eapacity '

Operational
Status

Compliance
Status

STP Installed
Capacity
(MLD)

- Technology

utilization
{(MLD)

Remarks

- V.Valley

¢ Operational

Complying

150

. ASP WITH
BNR

150.36 -

Doddabele

Operational

Complying

20

© SBR

25.66

Upgradation/Rehabilitation |

‘work is under progress

Doddabele

Operational

_ Complying

40

SBR

39.95

Rajacanarlﬁ

Operational

Complying

40

SBR

41.57

| Upgradation/Rehabilitation

work is under progress

Yelahanka

Operational

Complying

ASP with Sand
filter

5.83

Upgradation/Rehabilitation
work is under progress

 Hebbal

‘Operational

! ' Cémplying

- i.OO,: o

SBR

9329 |

Rajacanal

Operational

Complying

40

Extended
Acration

18.86

1 work isunder progress

Upgradation/Rehabilitation

Horamavu

Operational

Complying -

20

SBR

18.08 . i :
- i work is under progress.

'Upgrada}ionfRehabilitaﬁon

Operational

Complying .

15

IFAS

1725 |

| 10

Hennur

bperau' onal

Complying

SBT

105

11

Nagasandra

Operational

Complying

20

SER

18.81

Upgradation/Rehabilitation
work is under progress

12

Nagasandra

Operational

Complying

20

Extended
Aeration

14.57

Upgradatiunll{ehabililation
work is under progress

Chikkabanavara

Operational

14

Kengeri

Operational

Complying

SBR

4.88

Upgfadation/Rehabilitétion
work is under progress

'ASP with BNR

59.94

Mailasandra

Operational

Complying

75

AERATION

" EXTENDED |

67.85

work is under progress

Upgradation/Rehabilitation |

K&C Valley

Operational

Complying

30

Extended
Aecration Process

31.41

work is under progress

Upgradation/Réhabilitation {

K&C Valley

Operational

Complying

218

i Activated Sludge'

- Process

124.23

capacity of 218 MLD, 108

Ot of total installed

MLD is demolished and
upgradation is under
process.

18

KR Puram

Operational

Complying

20

Upflow
Anaerobic.
Sludge Blanket

16.64

! Upgradation/rehabilitation .
- isunder progress.

19

Clitihios Pk

Operaﬁdnal

Complyx;n g

MBR

20

Lalbagh

Operational

Complying

1.50

Extended
aeration +UV

21

K&C Valley

Operational

Complying

150

with power
Generation

ASB+BNR




12 o) .

Gnerationsl Eaniliiline STP Installed | - : 1 STP capacity )
S.No{ Address of the STP pStatus S tg s Capacity Technology utilization Remarks
’ (MLD) Vo - (MLD)
| | AsB+BNR | g il 8 0
: g : T ;i /rehabilitat
22 K&C Valley Operational | Complying 60 with power 61.20 Upgytdatxon il Bl?lf g
: ; : is under progress.
Generation g o ‘
3 KR Puram Operational | Complying 20 | sBR ‘.43 f Dpemdatibnisehabilitaion
- ) ) » is under progress.
’ : . k e R v : Upgradation/rehaﬁiﬁtatin:)n
- c ly ] SBF : .
24 | Yellamallappachetty Operational Complying 15 ) BR 15.35 is undér progress.
Activated Shidge i : '
Process with o g e
Jpgradation/ret tat
25 | Bellandur Amanikere, Operational Complying 90 Biological 92.11 Lpg}f‘_ﬁdm oeyehahifintiad
e is under progress.
o Nutrient -
7 Removal
26 Agaram - .Operational’ Complying T35 o  SBR 35.74 .
i 27 L Hulimava Operational | ~ Complying 10 . SBR 1015 f(
o . : ion/rehabilitat
28 Kadugodi Operational Complying 6 .. SBR P 5.85 Upgfadatio - al':ya } i
‘ ‘ - ! ‘ N LT v ) is under progress.
29|  saakki | Operational | Complying 5 . SBR 5.15 g
30 | Halasuru Operational Complying 2. | SBR i} 1.93 ; Yinmanon wakismecef
A SR L el e s v ~ SEORSUCIS SIS ST ..l - SRR |
31§ ChikkaBeguru » ‘Operational Complying 5 . " SBR _ 4.24
32 Madiwala Operational Complying 4 SBR . 231
‘33 Puttenzhalli Opcratioha] Complying 7 SBR - 6.04
. . : : Activated Sludge; ¢ 2
i i i 5 I T 1 i vork d
34 Kadabeesanahalli Opcrational Complying 50 Process | 4547 Vrgdston wak loyder
. - - progress
: . - Technology b j
13485 ~« 1212.85 .~

BWSSB "
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CE(WWM-E)

'/ BWSSB

~
5 To i ..Hi,»w Gm»...imwui Compliance i ﬂumvuu_wﬂvw.um& w_ﬂcﬁ_a M..U Total | s Feeal O:”ﬂ.ﬁ@w
a_m m Tnstalled |OF ow.wrcs,” rf_wwah a& mnm%wwm? Frequency ,ncuﬁw%m.vmho BoD ; Mm Total |Ammon g |Colifor| o ted | e
o, 5 : o : ] 1 ] | R Nitroge | iacal | m ] EMarks
No ame o the STR h.w %MW? Capacity |(Operational/; (Compliant/ nsaanms . Before Dicposal} (mg/l) | | Solids - . eanwv .,Zr_dno  Phosph 9@2\&‘ iio_.. =
of STE M fotstrin Nen- Non- | “POPHBE o eated water : 47 T8S | st A T | gy § el in
MLD i L i .A k 4 n (mg/h) ™) | mLD
MLD | Operational) ! Compliant) (Yes/No) (mg/l) : :
: 12 Kadugodi 6 5.85 Operational | Complying Daily yes 7.61 1 474 - 65.58 ] 5.89
18 Sarakki 5 515 | Operational {Complying Daily yes u.qw.. . 6.47 043 | 3455 5.058
19 Halasury 2 | 193 | Openational |Complying | Daily yes 458 552 | 373 1.84
20 ChikkaBeguru 5 4,24 Operational | Complying Daily yes m.wa 7.70
21 Madiwala . 4 3.71 Onﬁma.ocm_. noEEwEw Daily yes 3.40 773
S v : T N .
22 | Kadabeesanahalli Ph-1 50 45.47 | Operanational | Complying 2/day Yes 7.86 q.ﬂwm
23 K&C Valley 218 124.23 | Operational |Complying 2 Yes 8.07 755
24 K&C Valley 30 3141 | Operational |Complying 2 Yes 6.04 7.64
25 K R Puram 20 | 1664 | Operational |Complying 2 Yes 11.25. 766
26 Puttenshalli 7 . 6.04 Operational {Complying ‘m.qa. : \.\..»m ”
95850,  830.83] ; 809.58
@.h‘ms = b
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Annexnre -D

Finan |

! 'f Pr‘ogress:
| Tender | /percent cial
. i pipelin age Progr
;t _ Name of work Start date Con;ziztmp_ e Qty pipeline . ess | Re;: -
] ’ , (in | laid Qty
| RMT) | (in
: v _RMT)
1 1| Work of providing and laying of1600mm s Work
dia ,RCC sewer pipeline ﬁtom Outefr Ring 13.03-2004 ' 12.032026 | 3263 1979.50 ] 47.39-| under
Road near Hennur Police Station to 60.68% % .| progres
Rajacanal STP : s
2 [Work of Providing and laying of | |  Woik
1 900/1200/1400 mm dia RCC NP-3 class | 4 - - 1062.50 | 9593 aniddr
| sewer pipeline including 'trenchless;’f 13.03:2024 | 12.03.2026 | 3500 30.35% % | progres
| method from MV Garden to Amarjyothi | et i g
... | layout ISPS, Domluru b | b RO
| 3| Work of Providing and Constructing ISPS . ey W
| | at KGA Road, Amarjyothi Layout and | ooy - SRk 97350 | 4724 | under
Laying 1100mm dia DI rising Main from | 07 06-2024 | 06-12-2026 | 1620 | soon- K % Vitoaics
ISPS  Domluru to 218 MID  STP, ' ' P &
Challaghatta Turnkey. _
4 | Work of Providing and Laying of |
1000/1200/1800/2000mm dia RCC NP-3 - Work
| class sewer pipe line from 7th main road, | - : i 420000 | under
| Garvebhavipalya along HSR layout up to | 15-03.2024 14.'(_)3‘2027" G 16.08% | i ] prbgres
Agaram STP and Construction of ISPS at | " & T g
| HSR layout under AEE(WWM-N)K&T- ‘ ;
|2 Sub Division at Various locations. | |

CE(WWM-E)
BWSSB




